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Makiog ... UJIII.i. Haadl(l8mBaaQ .. ,. 
Statutory Board 

5042. SHRI N. SHIVAPPA : Will the 
Minister of FOREIGN TRADE be pleased 
to stale : 

• (a) whether there is any proposal under 
Government's consideration for making the 
All India Handloom Bo,rd into a Statutory 
Board; and 

(b) if so, by when it is likely to be 
materalised ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEW AK) : (a) and (b). It has already 
been decided to convert the All india 
Handloom Board into a statutory body and 
steps are being takonto implement this 
decision. 

latpGrt of Cetloo 

5043. SHRl YASH PAL SINGH: Will 
the Minister of FOREIGN TRADE be 
pleased to state the quant urn of colton 
impocted per year and t.be names of the 
countries from where the cotton is 
imponed ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRl 
RAM SEW AK) : Imports of cotton durinl 
the last three cotton years (September-
August) wece as under :-

Year 

1966·67 
1967·68 
1968·69 

Imports 
(in kJkh bales) 

7.82 
7.78 
4.29 
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Important countries from which cotton is 
imported are :-U. A. R., Sudan, U. S. A. 
and East African countries. 

Scheme of Export Credit and lIaruaDtee 
Corporation to enCOllrBlle Export to 

Tecbairal Services 

S044. SHRI G. VENKATASWAMY 
Will the Minister of FOREIGN TRADE be 
pleued to state : 

(a) whether the Export Credit and 
Guarantee Corporation has introduced some 
now schemes to encourage the export of 
technical services and to help Indian firms 
to take up construction works abroad; and 

(b) if so, the broad outlines of the 
scbemes? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
RAM SEWAK) : (a) Yes, Sir. The Export 
Credit and Guarantee Corporation bas 
introduted some new schemes to encourage 
the export of technical services and to bell' 
Indian firms take up coostruction works 
abroad. 

(b) (i) Services Policy : The ECGC, 
which hu so far been covering credit risks 
on export of goods only, has now introduced 
"Services Policy" which will protect Indian 
firms against the risk of non-payment of 
IerVi(es rondered to foreign parties, in the 
form of technical or profcasioDBi services, 
lOYalities, hiring and leasing, copyright fees, 
etc. The ECGC will pay goo" of the lOIS 
suffered by the insured. 

(ii) Packing Credit for Services 
Banks make available credit to Indian firms 
which secure orders for execulion of cons-
truction works abroad or for renderiog 
technical or professional services to foreign 
parties for meeting some preliminary ex-
penses in India. The new scheme will pr,o-
teet Ihe banh against 66-2/3% of any loss 
that may arise due 10 the insolvency of' the 
'oxporter' or his protracted doCault. 

(iii) ExtelUion of the scope of Ex-
port Perforntl1ll~e Guarantee : The ECGC 
has also extended· the scope of its Export 
Performance Guarantee to cover guarantees 
livonby. Indian banks to banks in a foreign 

. ·country in respect of ad~ made· by the 

(oroisn bank in local currency to the Indiao 
firm doing conltruction works or ronderiDa 
services to parties in that foreign country. 
This guarantee will be in the nature of a 
counter-guarantee to the Indian banks; 
should the bank suffer a loss in respect of 
the guarantee issued to the foreign bank, 
the ECGC would make 1l00d 66-2/3% of tho 
loss in terms of its Export PerformallCe 
Guaran4ee. 

Acceptance of Tender for !he Constructl_ 
of Jangupur Bar"llle ander Farakb 

Barrage 

5045. SHRI S. M. KRISHNA; Will 
the Minister of IRRIGIATION AND 
POWER be pleased to state : 

(a) whether it is feet that tenders were 
invited for J aogipur Barrage on 27th Decem-
ber, 1967 under the Farakka Barrage 
Project; 

(b) whether the tender of one Calcutta 
firm was the lowest; 

(c) the reasons for rejecting the tcnder 
of Calcutta firm which was the lowest aod 
instead accepting the tender MIs. Hinduslan 
Construction Co. which was higher ; and 

(d) whe!her Government propose to 
hold and inquiry into the matter and it 
not, the reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND POWER 
(SHRI SIDDRESHW AR PRASAD): (a, 
The Tender for Jaogpur Barrage were invited 
on 20-11-1967 and the Tenders 'were opened 
on 29-12-1961. 

(b) Yes, Sir. 

(c) In allotting work on the Farakka 
Barrage project, the authorities have to take 
into consideration the tenders technical aod 
financial capability to undenake the typo of 
job tendered, their ability to completo the 
job by the stipulated dates, their resouces 
regarding the right type and number of 
machinery to be brought to site, require-
ments of foreign excltage etc. The tenders 
for all the major works of the Project arc 
conSidered by a high level Tendcr Coin-
minCe of·· oillcials, consisting technical 

. exports and the' representatives· of tho 




